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that in Maharashtra the TADA is being 
misused. If it has been done, let the Central 
Government inquire into it. 

SHRI MOHAMMED AFZAL alias 
MEEM AFZAL: This has been mentioned 
by 

Mr. Chavanji himself...(Interruptions).. 
THE DEPUTY CHAIRMAN: Mr. 

Afzal, I am not allowing you. There is a 
limit. Are you becoming the sole 
representative of TADA detenus? Baith 
jayiye. 

SHRI MOHAMMED AFZALalias 
MEEM AFZAL: Madam, what are they 
saying? 

THE DEPUTY CHAIRMAN: Please 
sit down. You have said enough. Don't think 
that you are the only two Members who are 
having monopoly to talk about the TADA. 
There are other Members also. 

SHRl MOHAMMED AFZALalias 
MEEM AFZAL: What monopoly? 

You always name me. 
THE DEPUTY CHAIRMAN: I said, 1 

am naming you. please sit 
down...(Interruptions)... I named you, 
please sit down. ...(Interruptions). .1 
named you, sit down You have spoken 
many times. Thai is 
enough...(Interruptions)... Please sit down I 
am not.. .(Interruptions)... You sit down. 
...(Interruptions) ...Don't go too far Please 
sit down. Mease sit down. Please sit down. 

SHRl JAGESH DESA1: Madam, 
Maharashtra was the first State to appoint the 
Mehta Committee to suggest measures so 
that the TADA was not misused. 

SHRI   E    BALANANDAN:   
Madam ...(Interruptions)... 

THE DEPUTY CHAIRMAN: Let him 
keep quiet. How can I allow you? 

SYED SIBTEY RAZI (Uttar Pradesh): 
Madam, I request you to take up the Calling 
Attention matter. The Zero Hour has not 
been permitted by the 
Chairman...(Interruptions)...I want your 
ruling. 

THE DEPUTY CHAIRMAN: When 
Prof, Malhotra and Mr. Satish Pradhan 
referred to the statement made by the 
Minister of State for Internal Security, Mr. 
Rajesh Pilot, in Bombay, I told them that 
the Minister was not 

here. The Minister for Parliamentary Affairs 
will convey the sentiments of the Members 
to the Minister. In the evening, when we 
take up Sepecial Mentions, I hope that the 
Home Minister would be here and some 
answer will come. But just now we will 
have the Calling Attention 
matter...(Interruptions).. I am not allowing 
anything, please. 

SHRI E BALANANDAN: Madam, I 
have been permitted by the Chairman to 
mention about the Somalia incident.. 
(Interruptions)... 

THE DEPUTY CHAIRMAN: Mr. 
Balanandan, has been permitted. Let him 
speak. 

Re. Seven Indian Jawans Killed 
In Somalia 

SHRI E BALANANDAN (Kerala): 
Madam Deputy Chairman, 1 wish to draw the 
attention of the House to a serious incident that 
has taken place in Somalia. Seven Indian 
jawans were killed yesterday and six wounded, 
three of them critically in Somalia. A civil war 
is going on in Somalia. That is an internal affair 
of that country. But the United States wanted to 
go there, to have their say and to have their 
authority there. The United Nations is being 
used by them. They have stationed their own 
soldiers, the Western soldiers were there. But 
all of them have been withdrawn. The Third 
World countries have been asked to sent their 
forces to Somalia for peace-keeping purpose. 
The Indian forces were also sent there for the 
purpose of peace keeping. Eighteen thousand 
soldiers are there .at the site. The second line 
of strength consists of Indians. Our Army has 
gone there for maintaining peace but not for 
war. A civil war is going on in Somalia, that is 
an internal affair of that country. They will settle 
it by themselves. We should not have sent our 
Army there. Therefore, the death of our soldiers 
in Somalia, on a foreign land, is a serious , 
thing.. .(Interruptions). 

THE DEPUTY CHAIRMAN: Let 
him finsish. 

SHRI E. BALANANDAN: Just to assist 
the imperialist powers, we should not have 
sent our Army there. Therefore, I request this 
House to demand of the Government that 
our Army should be withdrawn from there 
immediately. 
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We should sympathise with the soldiers who 
have laid down their lives on a foreign land 
for no purpose of ours. This should be 
slopped immediately This is the 
submission I wanted to make (Ends). 

 
SHRI VAYALAR RAVI (Kerala): Madam 

Deputy Chairperson, 1 join Mr. Balanandan 
in drawing the attention of this House to the 
very disturbing news of the killing of seven 
Indian jawans of the U.N Peace-keeping 
Force in Somalia, by Somalia militia men, in 
an ambush. I pay homage to those heroic 
sons of India for laying down their lives on 
the soil of Somalia. 

Madam, as you know, our soldiers are 
pan of the U.N. Operation Domalia 
(UNOSOM). The Indian Army of the U.N. 
Peace-keeping Force is entrusted with an 
Area of Responsibility of 1.7 lakh 
kilometres. Madam, this brutal attack on the 
Indian soldiers by the men of Gen. Aideed has 
been made at a time when the Indian Army has 
made remarkable achievements in 
maintaining peace and big rapport with the 
people by its humanitarian work. The 
mission given to the Indian Army is "to 
maintain a secure and stable environment for 
the continued advancement of political 
reconciliation, help in economic 
development, conducting humanitarian relief 
operations and assistance in the political 
rehabilitation process of the AOR". Madam, I 
have got a copy of the "India Abroad", 
published on August 5, by American paper 
published from New York It gives the details 
of the success of our jawans in (he task 
entrusted to them and the big praise they 
earned from everybody in every corner of 
Somalia. Madam, the Indian Army Hospitals 
have treated about 60,000 civilians of 
Somalia in six months. This helped making a 
big advance in building up rapport with the 
people there An orphanage. Bonkay 
Orphanage, has been taken over by the Indian 
Army. The rapport of our army with the 
people there is very good. 

Madam, unfortunately, political 
reconciliation has not taken place there. The 
U.N  Secretary-General. Mr Ghali, has 
said 

that he will withdraw all the U.N. Peace-
keeping Forces from there September 
onwards. Naturally, the question is, what will 
be the fate of Somalia? What will happen to 
the efforts taken for the last one year or six 
months to maintain peace? Madam, my 
suggestion is that the initiative should 
come from our own country India must 
take the initiative for a political 
reconciliation and make the U.N. 
Secretary-General make continuous efforts. 
At the same time, we should keep in mind 
the Indian Army also. We cannot sacrifice 
the precious lives of our jawans even 
though we are part of the U.N. Peace-
keeping Force. They should be given 
adequate powers, adequate ammunition, to 
protect their own lives. 

I want that the hon. Minister for External 
Affairs should come before this House with 
a detailed statement about this tragic incident 
and the steps being taken by the 
Government on the ini t iative for a 
political reconciliation and establishment 
of a democratic Government in Somalia. 
Thank you. 

SHRI INDER KUMAR GUJRAL 
(Bihar): Madam, I rise to associate myself in 
paying homage to the brave Indian soldiers. 
They have laid down their lives for a cause 
about which we have our doubts. It is a very 
unfortunate decision on the part of the 
Government to depute the Indian Army in 
foreign lands where our vital interests are-not 
involved. I think this is an issue which we 
should discuss among ourselves. Nobody 
in this House has anything less than respect 
for the Indian Army and for its bravery. 

While talking about the Indian security, I 
want to raise one more point. In the last 
few days, we have been very much worried 
about the smuggling of nuclear material. The 
Minister has gone a way from the House and 
in Lucknow, he has made a statement that 
they are asking for more information from 
Germany. No Minister has come here to 
make a statement We are all worried about 
the smuggling of nuclear material from 
Russia to Pakistan. I raised it here in the 
House. I put some questions. I reqested for a 
short-notice discussion. Nothing has come. 
We are told that the Minister will make a 
statement. The Minister does not come to the 
House. Now the country is worried about the 
fate of India's security and what the Indian 
Government is 
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going (to  do about it Smuggling is 
going on. More data have come in 
various papers. It is not only the 2 gram 
they have caught in Germany. Now it is 
being smuggled out in tonnes. Where is 
it going ? What is the fate of it? what is 
the information of  the Government of 
India? I think it is a matter connected 
with Indian security. I think we must 
have an authentic statement on that.  

Madam, may I submit one thing as I 
have submitted to the Chairman, on 
behalf of four of us, to permit us to raise 
it as a Half-an-Hour discussion or 
discussion for one hour because it is a 
very vital matter and we  should not 
wait only at the goodwill of the Minister 
that whenever he wants, he makes a 

statement outside the House and 
whenever he wants, he makes a 
statement here? (Interruptions) 

 

SHRl S JAIPAL REDDY (Andhra 
Pradesh): Madam, if you agree, the 
procedure open to the House, keeping in 
view the schedule in view, was to let the 
Minister make a statement so that we 
could seek clarifications, and we were 
given to understand that the Minister 

ld k d
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SHRI  G.G.  SWELL:   Madam 
Deputy Chairman ..(Interrpulions) 

Mr. Digvijay Singh, the Chair has 
identified me. ..(Interruptions) 

SHRI DIGVIJAY SINGH (Bihar): No, 
she has identified me first...{Interruptions) 

THE DEPUTY CHAIRMAN: Mr. 
Swell, I will allow you. Let him finish. 
(Interruptions) 
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SHRI G.G. SWELL (Meghalaya): 

Madam, now I will make a brief reference 
to the unfortunate death of our soliers In 
Somalia as also to the recovery of 
plutonium along with lethium-6, which is a 
more dangerous element. I join my 
colleagues in paying homage to our brave 
soldiers. From all reports our soldiers have 
done a good job in Somalia. But it seems to 
be a thankless task. The United Nations's 
intervention in Somalia has proved to be a 
failure and I think the United Nations itself is 
seriously thinking of withdrawing from 
Somalia and leaving the Somalese to settle 
their own problem. If they want to go back 
into the civil war, they can very well do that. 
The stage has not yet arisen where we can 
do anything in Somalia. Therefore, in this 
context, I would urge upon the Government 
to consider seriously about recalling or 
withdrawing our Army contingent from 
Somalia 

With regard to the recovery of 
plutonium in Germany, the German security 
has said that they have discovered documents 
not only from those people whom they have 
arrested but also from the flats where they 
were residing. Frorri these documents it 
would appear that the destination of this 
plutonium was Pakistan. But then in today's 
paper we read a statement from the Israel 
Foreign Minister, Mr. Shimon Peres, in 
which he claims very categorically that this 
plutonium is meant for Iran. Now both 
these countries are our neighbouring 
countries. We know that both these 
countries are trying their best to have nuclear 
weapons. Anything happens in the 
neighbouring countries of India is a matter of 
great concern. Therefore, I would urge upon 
the Government not to lose any time to 
come forward with whatever statement 
they have regarding these developments. 
These developments not only 

concern us. but also pose a great danger to 
the entire world. Thank you. 

SHRI M. A. BABY (Kerala): Madam, 
with your permission, I would like to raise 
an issue which is of great concern. 

THE DEPUTY CHAIRMAN: Is it on 
the same issue? 

SHRI M. A. BABY: This is related to 
the intrusion of foreign media into our 
country. 

THE DEPUTY CHAIRMAN: Mr. Malhotra   
* wants to associate himself with the issue 
of plutonium and Somalia 

SHRI GURUDAS DAS GUPTA: Madam 
THE DEPUTY CHAIRMAN: No. If 

you want, I can dispense with the Calling 
Attention as the Minister has to go. We can 
have all the Special mentions and all the 
things which are concerning your mind. 
You have stated in the Business Advisory 
Committee meeting that we should have a 
Calling Attention. The Chairman agreed. 
The Minister is being given the notice and 
he comes prepared. The papers are lying 
with me. If you want to discuss every other 
issues than the Calling Attention, it doesn't 
bother me. It doesn't bother me at all. 

 
SHRI M. A. BABY: Madam I will take 

only one minute. 
THE DEPUTY CHAIRMAN: Mr. Baby, 

everybody took one minute 
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SHRI MA BABY: Madam, on other 
issues many Members have been allowed 
to associate themselves. 

THE DEPUTY CHAIRMAN: But, 
against my wish. 

SHRI M. A. BABY: Madam, on this 
issue, 1 am sure the whole House will 
associate with me. 

THE DEPUTY CHAIRMAN: Let me 
make a comment from the Chair about 
those people, our Army Jawans, who died 
in Somalia. They had done a very good 
job in Somalia. The entire House 
expresses its sympathy to the bereaved 
families. We hope that the rest of our 
Army which is in Somalia would be safe 
in doing the job of peace-keeping. They 
have not gone for a war They have gone 
there to maintain peace. As far as the 
statement is concerned I again say the 
same thing. As regards the other 
statement which refers to Lucknow, it 
should be conveyed to the Government 
that when the House is in Session, it would 
be proper if the Minister makes a statement 
on the floor of the House so that the 
Members can also express their opinion 
about that. 

SHRI M. A. BABY: Madam, thank 
you for permitting me. Today, the 
Statesman has carried a very disturbing 
news. It relates to the constitution of a 
Cabinet Sub-Committee to discuss and 
decide about permitting the foreign print 
media's entry into our country. I am happy 
to note that Shri N.K.P. Salve, so far as 
my information goes, is also a member of 
this Sub-Committee of the Cabinet. He is 
present in the House. Madam, for some 
time now we have been witnessing a 
reckless policy of liberalisation followed 
by the present Government The issue 
that we are going to discuss now with 
regard to the power sector also relates to 
that. Madam, the media in our country has 
been playing a very important role not 
only in informing and illuminating and 
enlightening our public but also in 
forming a public opinion and also 
informing national consensus. For 
various reasons, already the electronic 
media is being controlled surreptitiously 
by the foreign television companies. 
Due to technological factors there are 
obvious difficulties for us to prevent that. 
I don't know whether it is technologically 
feasible 

to judge the foreign transmission of 
foreign TV programmes so far as the 
print media is concerned, we have every 
practical capability to see that it is 
restricted so far as the entry of the foreign 
media is concerned. The report says that 
by September 25th, the Sub-Committee 
would sit and lake a decision. I would 
like to recall a Cabinet decision at the 
time of Pandit Jawahar Lai Nehru. The 
meeting was presided over by Pandit 
Nehru on September 30, where a 
categorical decision was taken that the 
foreign print media would not be allowed 
entry into our country. Only two 
exceptions have been made. My only 
submission is that before taking a 
decision on such an important matter, 
the Parliament should be consulted and 
the Government should not take any 
unilateral decision on this issue. This is 
my only submission. (Interruptions) 

THE DEPUTY CHAIRMAN: Now, 
we are starting another debate. 
Everybody is associating. 

SHRl SATISH AGARWAL 
(Rajasthan): Madam, I wish to associate 
myself with the sentiments expressed by 
Mr. M. A. Baby. Madam, 20 years back, 
we used to raise the issues in Parliament 
and we used to give the information and 
they used to publish that in the 
newspapers. Now, it is the other way 
round. They are publishing and exposing 
the maladministration and we are raising 
those issues. They have grown up very 
much. Twenty years back, we used to 
raise issues and we used to expose the 
Government and they used to publish 
them. Now, they publish the issues and 
we raise them in the House. They have 
grown up enormously. The Indian print 
media is very competent to look after 
itself. The foreign print media should not 
be permitted at all without a full-fledged 
debate in the House. 

SHRI GURUDAS DAS GUPTA: 
Madam, this is a left-handed compliment 
for the Indian Parliamentarians! 

 


